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PREFACE

This Publication contains a brief resume of work done in the Thirteenth Lok Sabha during the Twelfth Session, i.e. from 17th
February to 9th May, 2003.

G.C.MALHOTRA
Secretary-General

1. DURATION OF SESSION

Date of Commencement : *17 February, 2003
Date of Adjournment Sine die : **9 May, 2003***
Date of Prorogation : 10 May, 2003
Total Number of days of Session : 82 days

Number of actual sittings : 37 days

Number of Hours of sittings : 240 hours 42 mts.

* The first sitting commenced with the playing of National Anthem.
*%* Tn order to enable Standing Committees to consider Demands for Grants the House was adjourned on 13 March, 2003 to meet again on 7 April, 2003.

** The sitting ended with the playing of National Song.
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2. ADJOURNMENT MOTION
Brought before the House

S Subject

=

Mames of mambaers Dt on which Time Takan Remarks
Mo wio have abed nolices browght befare the
g H T
i b a 4 ] fi T
1. Ayodbya lssus Shiri Wilas Mullerraar 18.2.2003 [v] M Aferhearing Shii Mulayam
Shn G.M. Banstwalla Singh Yaday and thrae other
Shri Ajoy Chakraborty membess al the commenca-

2.  Regarding Prima Ministar's
stabernent in Himachal
Pradesh on construciion of
Aam tempila.

Shri Ramji Lal Suman
Shiri Lakshman Seth
Kunwar akhilash Singh
Ehri Saraj Tookar

Shin Mulayam Singh Yadeay
5hri Ravi Prakash Verma
Smi, Sushita Sarcj

Sl Rammurti Singh Patel
Shri Dharamraj Singh Patel
Shri Rupchand Pal

Shri Somnath Chatteres
Shri E. Alamisd

Shri Basudab Acharia
Shri Bir Singh Mahaio
Shri Ramdas Athawale
Shri Sunil Khan

Shri Vilas Muttermear

Shri Basudaeb Acharia
Shri Famiji Lal Surman

21.2.2003 v

mant of Cugstion Hour, Hon'ble
‘Speakar disaliowed the notices of
adiourmment malion.

After haaring Shri Ramiji Lal Surman
and saven oifhar mambers during
Zam Hour, HS disalioved the notics
of adjournment molion.

3, Attack and deteniion of gﬂﬁﬂmiw&mn 24220003
Sarrajwadl Party Workers in Basudsb Acharia
Luscierow on 242 2003 Kurmwar Alkhilesh Singh
4. Privalization of profit making  Shri Ajoy Chakrborty 26.2.2003
and patentialy viable CPEU's  Shi Ramjl Lal Suman
tharalyy causing unerrgioy Shri Basudab Acharka
e Shei Lakshman Sedh
Shri Rupchand Pal
Shri Hanran Mollah
Shri Sunil Khan
Shn Mol Hassan
Shn Prabodh Panda
Shri P.A. Dasmuns!
Or. Raghuvansh Prasad
Shei Rarm Vilas Paswan
5 Allegad use of word coffinin  Shei Prabhunath Singh 26.2.2003
place of casket during alection
campaign in HF.
6 Situation arlsing out of Shri Ram Vilas Paswan 2722003
action of Ermaers
by Listar Pradesh Govarnment.

10

&

Aftar hearing Sanashri
Ramji Lal Suman and
Kunwar Akhilesh Singh al
the commencamen ol
Cuestion Howr, HE
dealicwad tha nalicas ol
Adjournmaent rmakion.

Attar hearing Shri Famg Lal
Suman and eighl obfer
mesmibans al the
commencament ol Cuastion
Hionwe, HS disaliovwed the
nofices of adjourriment motion.

After heanng Shn Prabhunath
Singh during Zera Hour, HS
disaliowed tha natice of

acgourmment mation.

Attar hearing Shri Ram Vilas
Paswan during Zero Hour,
HE disabownd the notice ol
adjournmant maticn.
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7. Alleged imegularities in

Kurmear Akhllesh Singh  4,3.2003

utilization of MPLAD furds and  Shri Raghuraj Singh Shakya
reparted directive by the Chisf
Minister of UP o contribube in

Party Fnd from it
B Alleged irregulariSes in

Lal Surman

Shri Aamy 6.3.2003

utilizafion of MPLAD funds and  Shi Sriprakash Jaiswal
reporied directive by the Chied  Kurmear Akhilesh Singh
Minister of LP 1o contributein  Shri Raghuraj Singh Shalkya

Party Fund from #—non
réasponsa from Union
Gowarnment over ik

8. Alleged iregulanises in ulili-
zafion of MPLAD funds and
reporied directive by the
Chief Ministar of LIF o
contribuie in Party Fund from

Elﬂﬁmuman

Shni Raghuraj Singh Shakya 7.3.2003
Funwar Alkhilesh Singh
Shwil Chandra Math Singh

A — non-rasponse from Linion

Governmant over it
10, Aggression on lrag by US-LIK
coalition lorces,

11, Failure io bring resolution to
condamn brulal aisck on g
by thar United States of
Armarica.

12, Al traming of alse
chafges by Chief Ministar of
UP aganst Laaders ol Samaj-
wiadl Party and obers,

13, Alleged misuse of POTA inthe
Couniry.

742008

Shei H. D, Desvegowda B4 200G
Shri Farnji Lal Suman

S Mularyarn Singh Yaday
Shii Basudet: Acharia
Shri Aam Vilas Paswan
Shri 5, Jaipal Reddy

Shiri P.A. Dasmungi

Shri G.M. Banatvwalla

Shii Satyawat Chatursad
Shiri K.H. Muniyappa

Shni E.M.5. Naichiappsan
Shri Jagmeat Singh Brar
Hunwar Akhilash Singh
Shri Rupchand Pal

Shri Ramji Lal Suman
Semit. Riaana Choudhary
Shri Rammurti Singh Verma
Shwi Ram Vilas Paswan
Shri Chandra Math Singh
Kurmar Akhilesh Singh
Shei Sarej Tubani

Shei Raghuraj Singh Shakya
Shwi Dharemea| Singh Patal
St Rarmi Lal Suman

Shri Basudels Acharia
Shri Prabadh Panda

O, Raghwivansh Frasad
Singhi

21.4.2003

2342003

15

Afer hearing Kurmiar Akhilesh
Singh and Shri Famji Lal Suman
at the commencermant of Cusstion
Hour, HE disaliowed the nolicas
of adoumnment motion,

After hearing Shri bulayam Singh
‘Yadav and seven olher members at

Haour, HS disallowsd the nolices af
adjoumiment metion,

After hearing Shri P A, Dasmunsi
and 16 othar mesmibans at the
commencament of Cuestion Hour,
H.5. disallowsd the notices of

adjoumment mation,

Afgr haaring Shri Bamiji Lal Surman
and six ather mambers at thae
commanceman of Quastion Hour,
H.5. disallowad the notices of
Adjoumment motion.

After haasing Shai Mulayam

Singh Yadaw and eleven o
othar membars o the
commancaement aof Cusstion

Hour, H.5. disallowad the
notices of adjournment

ARes haaring Sarvashri
Famiji Lal Suman and PR,
Drasrmiuns &l the
commencament ol Guestion
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14,

Argarding disireasiment of
HPCL and BPCL.

- Aegarding alleged frameng of

Tadse charges and threat 1o life
of a mambsar from LIP Chiaf

Miniginr,

Shiri Ajoy Chakrabarty

Shii PR. Dasmunsi

Shei Ramijl Lal Suman

Shri Basudeb Achasia

Shri Varkala Radhakrishman
Shri Sunil Khan

Shni Somnath Chafies)es
Shri Prabodh Panda

Shin Ajoy Chalorabaorty

Dr. Raghuvansh Prassad

Singh

Shwi Rupchand Pal
Prof. A K. Premajam
Shri Surash Kurup

Zhri Ramchandra Dome
Shri Famn Vilas Paswan
Shri PA. Dasmunsi

Kurwiar Akchilesh Singh

4.4, 2003 i 10

25.4.2000 o 04

nofices of adoumment

moion.

Atter hearing Shri Ramji Lal Swman
and hwa ather mambers &t the
cormmencermant of Cuestion Hour,
H_5. disallowed the notices ol
afjournment motion,

After haaring Kunwar Akhilesh
Singh at thie cormmencament of
Quasiion Hour, H.5. disaliowsd the
niodice of adjourmement motion,




3. BILLS
(i) Government Bills

S Tite ol the B Duate ol Date of laying  Daba o Tiee faken  Mooof Mool
Mo iniroduction on the Table discussaan in - armand-
(ncasaof Bl Lok Sabha menis
passed by carried
: Fln_'!u_SahhlJ : 2
1 4 3 4 5 A
H M
1. The'Wabar (Prowenticon and 15.12. 2000 182 2003 1 I 2
Control of Pollution) Cess [Eariar {Consideraion
{Aumandrmant) Bil, 2000, Sasshan] and passngh
2. The Election Laws 5.12.1999 16.2 2003 3 M 2
{Aamandmant) Bill, 1929, (Eariar 19.2 2003
Sagsion] {Considerabon
and passing}
3 The Special Promction 28.11.2002 202 2003 2 39 4
Group (Amandrment) Ball, (Earkar {Consideraion
2002, Sassion) and passing|
4, The Banking Service 3.4, 2000 21.2.2003 21.4.2003 o o2
Commission (Fapeal) Bill, (Earkar (s reburned by (Consideraton
2002, as returned by Rajya Sassion] Aajya Sabha  of amandments
Sabha with armandrments. with e by Fajys
amerdrmanis)

Frogress!
Ramarks

inthe Bill, as
passad by Lok
Sabha wara
considarad and

agread 1o by Lok
Bahha



i

The Duthi High Court
{Amendmaent) Bil, 2003,

The Carral Viglance
Commission Bill, 1999, as
reported by tha o
CorrrrilTes.

Tha Finance Bill, 2003,

*The Customs TasiM
{Armandment] Bill, 2003

The Appropeiation
{Railways) Vot on
focount Bill, 2003,
The Appropeiation
(Flailweays) B, 2003,

Tr'raﬁmmﬂmn
(Rallways) ko, 2 Bill,
2003,

@ 12 The Consfilution (Ninety-

13

4.

15,

16,

17

1a.

Tifh Armaendrrent) Bill,
2000,

Tha Pravention of insuits
‘o Mational Honour
[Amencment]) B&ll, 20043,
The Appropriation { ol
on Account) B, 2000,

Thea Appropriation Bil,
2003,

The Appropriation (Mo, 2}
Bill, 300

The Election and Other
Falated Laws.
(amendmant) Bill, 2002
Tha Election and Cither
Ralated Laws (Amandmand)
Bin, 2003,

Thhees Ineclizn Councal of

WWiord Alairs (Amandmeant)
Bil, 2004,

21.2.2003

20121599
[Earliar
Sassion]

28.2.2003

332000

632000

632003

63,2003

7.3.2008

7.3.2003

11.2.2000

11.3.2003

11.3.2003

19.3.2002

13.3,.2003

72003

5.5.2004

and passing)
21.2.2003
26.2.2003

and passing)
5.4 X0
ZE A4 A0
29,4 700
304 2003

and passing)
3.3.2003

and passing)
6.3.000

and passing)
532003
szl
and prsssing)
£:3.2003
and passing)

6.5.2003

and passing)
£.4.2003

[Considaration
and passing)
11.3:2004
and passing)
1123004
11.3.2003

and passing)
*13.3.2003

25,2003

12

E

*Thia Maticn lor consiceration of o Bill was dsoussed
Coedirarca, 2003 (No. 1 ol 2003) promulgated by the President on 20.1.2003,
@ This shorl tile of He Bl was |
"Moo for wathcarwal of the Bl was moved and adopted by Lok Sabha en 1332003

10" The Constitution {Ei

Amendment] Bil, 2007 through an amendmant fo clause 1.

with: the Stahstory Aesolution secking dsapprosal of the Cusioms Tanl [Amendesnt)



ki

20

21.

20,8200
{Earier

The Eleciricity Bill, 2001

The Ezsenial Commoditias B4 2004

{Armandment] Bill, 2003,
as paseed by Rajya Sabha.

The Rapresantation of the . 10,4 2000
Peophe [Amendrment) Bill, 2003,

a5 passed by Aajya Sabha.
The Cigaraties amnd oiher
Tobaccos Products
{Prrohibition of
Agbeartisement and Fegulation
of Trade and Commerce,
Production, Supply and Distri-
eutic) Ball, 2000, a5 passed by
Fajya Satia.

Tt Banking Ragulaticn
(Amendmaent) Bil, 20003,

Tha Appropriation
{Railvays) Ma. 3 Bil,

2008

21.4. 2008

2142000

2142008

Tha Jaliarwala Bagh Mabonal — 24.4.2003
Memarial [Amendment]
Bill, 2003,

B.4.2003 [ 131
H.4.2003
(Corsidaration

and passirg)
7.5.2003 1
8.5 3003
iConsideration
ard passng)

144

A4 2000 a
arvd passing |

2142000 ]

and passing)

o2

Tha Appropriation (Mo, 3) 25.4.2000

Tha Constution [Mineby- 2.5.2003 -
sixth Amendmeant) Bill,

2003,

Thie Constibution (Mirety-
sevarith Amendment) Bil, 2003,

Tha Indart Milk
Subsiiiules, Feading
Bottlas and Irdant Foods
{Rieguianon of Produstion,
Supply and Distributicn)
Armandrmant Bill, 2002
Tha hirparts Authority of
Inciaa { Amendment] B,
2000,

The Fiscal Responsbility
and Budget Managament
Bill, 2000,

Tha Airports Authority of

India {Amendment] B4,
2004,

5.5.2003

832002

a,

3. The Assam Rifles Bill, 2003 852000 -

and passing)
6.5. 2003 2

and passing)

5.5.2000 1
{Consideraion
and passing)

*6.5.2003 a

F.5.2003 a
(Considesation

and passing)
8.5.5003 1
8.5.2003
(Corsiderstion

and passing)

- - -

Passed, as

Pending

8 Tha il litke of the Bl was changsd o the Constitution |

Eighity-gireanth
" Whofion for withdarwal of the Bil was moved snd adopied by Lok Sabka on

Amendmant) Bill, 3003 through an amaendment o clauss 1,
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41.

B5.2000

9.5.2003

9.5.2003

9.5. 2003

8.5.2003

8.5.2003

B.5.2003

¢ EEE PR
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SUMMARY

Bills pending at the end of the last Session

Bills introduced

Bilts apposed at introduction stage

Billz passed by Fajya Sabha and inid on the Tabia

Hlmmmwﬁmﬁmuﬂmwmm
with armendments

mlumwwmmmm
laid on the Table of Lok Sabha

Bills passad

Bills negatived

Bills withclranwn

Bills—part discussad
mmqummmmMmmm
Bills referred fo Select Committes

Bills: refosred to Jaim Caommities

Bills reporied by Select Commities

Bills reporied by Joinl Committes

Bils originated in and refemed to Joint Commities
by Rajya Sabha in respect of which mofion for concurrence
wena adopled by Lok Sabha

Bills rederred to Standing Commities by
Chairman/Speaker

Bills reporied by Standing Committess

Bliks pending at the end of Twalith Session of
Thirteenth Lok Sabha

.I.HHE
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(i) Billz Referred to the Standing Committess and Presentation/Laying of Reporis thereof

-

5. Tie of tha Bl Date of imrodus-  Peberned by Marre of the Date of Hamarks
Mo tion in Lok Speakern Commitias’ presentation
SabhaRajya Chairman Date of kayirgg of
Mo i  Babha raferance Tapaorts
| 2 a 4 5 ] 7
1. Thea kajior Port Trusts 31.8.2001 Chairmaan Transpor, 18.2.2003 Fanding in
{amendment) Bill, 3001 iL5.) Tisurism and Lok Sabha
Cattura
{7.5.2001)
2 The Constiulion (Minety- 200,12 2002 Spaikar Labour & 11.3.2003 Pending in
fourth Armendment) Bill, 2002 (LS. Winifara Lok Sabha
{31.12.2002)
a The Pedroleum Regulsiony 6.5.2002 Spankar Patrolaum & B.5.2003 Panding in
Baard Bill, 2002 LS. Chemicals Lk Sabha
(17.5.2002)
4, Thee Bariing 21.4.2008 Spankar Finance — Panding
(Amendment) Bill, 2003 (LS. (2.5, 2003) weill the
Cormimities
5. The Jaliamsala Bagh Mabonal 24,4 2003 Chairman Transport, — Panding
Mermarial [Amendment) Bill LS. Tourism & with e
200E | Culturs Commitise
(5.5.2003)
6. The Conssilution [Mindty- 5.5.2003 Chainman Harre = Panding
sovanth Aamandmient) Bill (LS. Adtairs with the
003 (9.5.2003) Commisiea

1 2 a 4 5 & T
. 7. Tha Assam Rifles Bil, 2000 8.5.20003 Chairrman Homie Panding
L5} Ataars wilh Bha
(23.5.2003) Commiting

B  The Contampt of Court B.5.2004 Chairman riome Pareding
(Armandmsant) Bill, 2003 (LS.} Alairs with tha
{23.5.2003) Committes

§  The Salaries and Allwances 0.5.2003 Chairrman Hiwrue Peniding
of the Judicial Cifficars of tha LE.) Allairs with tha
Union Temilones Bil, 2003 (23.5.2003) Commities
0 The Constitution | Mineby- 9.5 2003 Chairman Hermi Panding
alghth Amendmant) Bill, LS} Abtairs with tha
2003, (23.5.2003) Committes

11.  The Consiiulion [Mnety- 8.5 2004 Chainman riome Pendging
ningh Amendment] Bill, 2003 LS. A ffmirs with the
1235, 2003) Caomemities

12, The sixth schedule 1o the 8.5.2003 Chasrnan Homa Panding
Constitution L5) Adairs with tha
B, 2003, (2353003 Committes

13.  Thallegal Migrants Laws 9.5.2003 Chainman Homi Pending
{Fiepealing and Amending) L3} Alairs with the
Bill, 2001. {23.5.2003) Commities
4. Theé Raibwary Prolection Foroe 8.5.2004 Speakes Panding
(Amendmaent) Bill, 2003 (R.5) (25, 500 with thie
Comemilias

15,  The Railwarys [Second 9.5.2003 Spoakar PRaiteays Panding
Armsncimsnt]) Bill, 2000, (A.5.) {26.5.2003) with tha
Commmes




(1) Private Members® Bills

zo

Title of the Bill and Date of
memiar-in-chame irrocucion

Dates) of
Laying on tha
Tabie (i the
case Bills
pearssad by
Ragya Sabha)

2 3

Data{s)of Time Mo, of

in Lok

Mo, al

rogress/

E

11.

Thia Constitution (Amandmaent) Bill, 2001 2122003

Thia Reliaf and Compensalion o and 21.2.2008

Tha Employment Exchanges (Compulsory 21.2.2008
Mosfication of Vacancies) {amendment)

Bill, 2002 [Amendment of section J) by

Shiri Basavanagoud Kolur, MUP

Tha Constitution (Amendment) Bll, 2002 21.2.2003
{ Amandman of arficle 171) by

Shri Basananggoud Kolur, M_F:

The Euthanasia (Regulation) Bil, 2002 by 21.2.2003
Ay, Littarnrac Dihikale, M.F:

Tha Soil Conservation Bill, 2002 by 21.2.2003
Ay, Littarmrao Dhilcala, kP

The Constitulion (Amendment] Bdl, 2002 21.2.2003

The Represantation of the Peopie 21.2.2003
Bill, 2002 [ Armandmant of
section 30} by Adv, Lttamrss Ohiale, M.P.

The Persons with Disabditaes (Equal 21.2.2003
Opporiunities Profection of Rights and

Full Pasticipation) |Amendment) Bl . 2003
{Amandment of seclion Z) by Dr. (Mrs.}

Beatrix [¥Souza, M.P,

The Cultursl Haritage Protection/Bill, 2003 21.2.2003
by Shi G M. Banatwaila, M_P.

The ConsStution (Amendment) B, 1888 17121589

(Cimission of arficke 44, #ic. ) by
Shri'¥ogi Adityanath, M_F:

1872002

(Tenth
SeEnion)

of Bills from
SI. Mos. 1 1o 10

0-#4 —

(eaciuding
2 hours

22.11.2002 21 minutas

5.12.2002
(Elervanth
Sassion])

21.2.2003
10042003

‘tmboan during
Tanth Sassion
and 1 hour

B4 minubes

taken during
Elarvarith Session.

Fot ook o i 1

g i

by 'mave of
the Housa



12 Tha Constituion (Amendment) Bill, 2002 1042008 2 — -
{Amanamant of anticle 74, sic.) by
Shei Priva Ranjan Dasmunsi, M.P

13, The Constilution (Amendment) Bil, 20083 1042003 — —_ o - 02 e _
{ insartion of new artiche 21.4) by mirses
Shri Priya Ranjan Dassrunsi, MP; o

o

14. The Constitution (Amendment) Bill, 2000 222001 - 042003 2 - 38 —_
{Amandment of arficle 248, eic.) by 255003
Shri Suresh Kurup, M.F.

18, Tha Ban on Religious Comversion 252003 0 — —_
Bill, 2003 by Shri Chandresant Khaire, M.P.

16. Tha Constitufion (Amendment) Bill, 2003 2523003 32— -
{Subsitution for arbicle 267) by
Shiri Chandmicant Khaire, M_P.

© AT, Thaa Disimestmiant of Public Secior 2.5.2008 — - —— — =
Engrprises {Scrutiny by Pariarment)
mmwwmm

fE IR

i3, The Prevention of Video Piracy of Films =~ 252003 2 — - = =5 =il
m’mwmn—ﬂm

18. The Fepatriabes Weare Fund Bill, 252000 2 — - = e — Panding
2008 by Shi Ramash Channithala,
M.P
20. The Rajiv Gandhi Centre for Biotech- 252008 2 — — —_— - — Panding
nickogy Ball, 2003 by Shii Ramash
Chennithala, MF.
21 Tha High Courtof Tripuea Bill, 2003 by 252008 - —_ u_-m - = Pending
Shin Khagen Das. MR mmirntes
taken an
thia intro-
duciion
of Bils from
2l Nos. 15
B 21
2. The Constitution (Amendment) Bdll_ 2000 2042000 2 — 252003 0 - 20 —_ - Discussion
of articles B and 170} by (considera- on the
Shel G M. Banatwalla, M P Hon hrrm
conside
ration not
concluded,



I

]

SUMMARY

Billz pending at the end of the last session

Bills introduced

Bills withdrawn

Bills negalived

Bills rermoved from the Register of Panding Bills
Bills part-discussed

Bills pending al the and of the Sassion wde
card Mo, 3878 of Bulletin-Part |, dated 26-5-2003



4, CALLING ATTENTION

Torne

takan by the Government in regard thersio.

..su';tt kame of Membar Marme of Manisier and

whio called attanton Diaie when taken up Tasboitny

H. M.
2 a 4 3

SHualion arsing out of dataction of hammbu Shni Maresh Puglia Smi, Sushma Swaraj o ai
drinking pesticade residuss in carified 20.2.2003
betiled waber by BIS and steps takan by
the Gowemment in regard themato.
Situalion arising out of non-payment of stalulory Shei Basudab Acharia Shi Balasahel Vikhe Pas o
mummmmmdm 27.2.2003
tihe Govermiment in regand hanato.
Situation ansing oul of continuous enosion of Shri Suni Khan Shi LK. Adhvani 0 40
banks of Ganga thereby causing threats 5.3.2003
te hundreds of villages in the disincts of
taken by the Government in regand tharato.
Situation anising oul of non-payment of Shri Aamji Lal Suman a 18
ramunarafive prce o polalo growens 11.3.2003
and staps taken by the Gowermenent in
regard therelo.
Allegad inclusion of bogus volars i the Shirl Kint Somaiya Shii Arun Jaitley o 38
elacioral list in Madhya Pradesh and sbaps 12.3.2003



2 3

a4

10

11,

Situation arsing ol ol dive to dispossaess the Shri Vinay Kumar Sorake  Shii TH. Baaly

iand holdings of the poor and tha frital peopls
satlled in forest arsas of Karnataka ard tha shaps
takor by e Governmant in regard therata.

Eibuaticn anising oul of reporied strike by Truck Shii H.D. Devegerescda
Cipesraiars n the couniry.
“Sisustion arising out o decision of MMTC o Shri Basudab Acharia

rebrench mare than 350 employeas of MICA devesion
and sbeps taken by the Gowernmanl in regard tharebo.

SHLeamion arising oul of denial of fFundamantal Shei Mohan 5. Deliar
dernacralic right anshined in the Constitulion o

tha citizens 1o be governed by thair representatives

in the Linkon Tesritorias of Dadra and Magar Havweli

and Daman and Diu and steps 1o be laken by the
Goverriment in regard thareio

Situaticn ansing oul ol ron-payment of minkmum Shii Pravin Rashirapal
wages o ihe labourers engaged by vanous State
Gemprnmeents. under “Sampurna Gramin Rozgar Yojna'

and sbaps tken by the Gowemmeant n regand theneta.

Sauason arising oul of reported illegal schemas of  Shri 5. Jaipal Reddy
LJmpan He of Indka and sheps takan by Bw Governmani
in rexpard hanebo.

Situation ansing out of equent crashes of MIG Shri Jagmsel Singh Brar
fighter aircralt in the country and steps taken by
e Gaovemnmant in regard thansto.

Situation ansing out of pollution being caused in Sl Yogi Aditya Math
river Garkga due o industrial etfluents and staps
takan by thie Govarmiment ko pressand o,

13.3.2003
Maj_ Gen, (Ratd ) B8.C. Khanduri
2242000

244 2000

2942003

3042000

7.5.2000

8.5.2004

9.5.2000

28



5. COMMITTEES

{i) Financial Commitiees
8. Mamaof Commifieas rata o Mool Duraton  Average Study
Mo constifution  siflings H. M perceniage Towrs
ol Local  Original Action
afendanca Wigiks
urihar-
k@
2 3 4 & [ ] T
Cormmities on Estimastes 1.5.2003 3 5 45 49.05% —
Comuriithes on Public 152003 22 1 25 B0 1 “Inciuding teo
Undartakings
Committes on Public 1.5.2003 4 4 50 i "2
Acoounts .

a g5 4 i] (AN F-1



{H) Standing Commitiees

S Mameol Commllees Date ol Mool Duralion  Awverage Shudy Faparts Flamarks
Mo conabifulion  sllings H. M. percantage Towrs! preseried
ol atlendance Local Cwiginal Action
Wigils ik
under L) R
Laken
1 2 3 4 5 5] 7 2] o 1m0
1. Committes on Agrcultun 1.1.2003 12 19 45  41.48% — 5 — —_
2.  Committes on Dedence 1.1, 2003 L 12 10 48 BE% — 1 — —
3. [ Commities on Enengy 1.0, 2000 5 6 45 42.14% — 4 & —
{i} Sub-Commithas on 11,2008 1 2 00 8.5 — —= e e
Hyuial Powar
4, Commities on Exernal 11,2003 5 & 00 53.8% — 1 — —
affairs
5 Commifies on Finance 11,2004 & 16 05 A6 G — & —- —
6. Commities on Food, 1.1.2003 3 T 30 54.5% —_ 2 — —_
Civil Supplies and Public
¥ .
7. Committesa'on Labour 1.1.2003 4 8 0o 47.3% — " — "Gl
and Waellara Bil-1
B Comemifles on Petrobsum 1.1.2003 5] 7 00 S0.3T% — 8 —_ —_
e Chesrmicaks

Sub-Commitieess

il Sub-Commities on Petroléum

(i} Sub-Committes on Feriloers
Committea on Ralwanys 1.1.2003

Commifies on Urban and Fueal  1.1.2003
Dresvelopment

Commillies on Information & 1.1.2003
Techrology

2302003 4
23.0.2003 1
] 15 00
15 30 00

4 00 5% -
0 30 46.66% —
1% — 1
A4 B — 5
(appece. )

17.78% — 5




(i} Commitises other than Financlal and Standing Commitieas

8 Name of Committeas Data of No of Duralion Average Sludy Reparts Remarks
M. constifution  sitlings H. M. perceniage Toura/ presanted
ol afendance Local Original Action laken
R
undar (1] 2}
taken

L]
=]
ki
o]

1 & 3 4 5 i) T

1. Business Advisory Comemitbes  21.11.2002 ) 5 05 B1.80% - | - -
#.  Commitiee of Privilages 12.3.20003 a 2 20 4™ -_ - — #
|Ra-Constituted])

3, Commiflss on Ethics 16.6. 2002 — — - - — - =

4, Commitlss on Absence of 26.1.2003 2 0 40 60,70 — 2 — e
Members from the Sittings of
the Howgs

6, Comritles on Govarmmant 16.1. 2003 2 2 0 43% - 1 - -
ASSUTANCES

6. Committes on Papars Laid 9.2, 2003 1 0 40 A0% — — - s
on the Table

7. Committes on Peditions 201 3008 3 E 00 A47% —_ —_ a

8. Committea on Private 25.1.3003 4 2 0 4T% —_ i — —

Mimibers' Bills and Fesolutions

§.  Joint Cormmittes on Offices 2TA2.1999 2 1 20 5% — 1 —e =8
of Profit
10. Committes on tha Wellara of 1.5, 2003 4 7 0 BDE% - 3 e _
Scheduled Casies and
Schedulad Tribes
11. Fules Committes 16 72002 - - —_ e = e el
12, House Committes 11022002 a 3 458 53% -— -_ — =.
13, Commitiea on Subordinabe ¥ 003 4 4 00  66% — 2z — =
Logisiation
14, Sub-Committes-l of JSoinl 25.1 2003 2 2 D0 40.33% —_ _ — —
Commitiea on Salanies and
Allowances of Members of
Paramant
15, General Purposes Committss  21,2.2000 = —_ — — —_ = -
16. Raliway Conwention 21.1.2000 1 0 50 4% — —_ — —
Committea (18,
17.  Joint Commities on Food 12,5, 2000 ] 0 458  48% - - -— —
Managamant in Fadiament
Heousa Complax

#0n 4 March, 2003, e Chairman, Commilies of Privileges presenied o the Speakear the Fourth Feport of the Commilies reganding summons
10 an Exgcutive Dfficer of Lok Sabha Secretariat from the Spacial Court of Central Burgay of Investigation 1o depose’producs documents
bl tha Court in case Mo, RCA(ANBG-ACL Shri Sukh Ram, (the San MP) for the period 2008, 1981 to 1.7, 1982 and May, 1896 o
At 1008 Tha Rancrt was laid on fha W Howusa on B March 2000 and adonted by tha Housa on 7 Mah, 5000



6. DIVISIONS

8. Daile Subject Mattor Biriaf quassion - Final Rermarks
Mo on which Division Parsubt
was sought
1 2 3 4 5 ]
1. 6.5.23003 Constitusion [Minety-Filth Cin the maotion Adopted By aperating
Amendmeant) Bill, 2003 Tor considaration fyes; 283 AVA machine
{InsarSon of new Noes: @
articha 2684, amendment Abst,; Mil
of arlicle 270 and amendriosn
of Seventh Schedule) moved by
Shri Jaswant Singh, Minigter of
Financa.
2. E52003 -da- On Bhe motion Adepted ~do-
for adoption of Ayes: 338
clauses 2 o 4 Moses: 11
Absi.: Mil
3 B52003 -da- On the motion Acdoybed dp-
for adoption of Ayas: 56
clause 1 a2 amended MNoes: 11
Abst.: Mil
4. 852003 -do- On the motion Addopted =i~
for passing of Aypas: 200
tha Bill as amandad MNoas: 11
Abst.: Mil

6.5.2003

B 552003

T

6.5.3000

Constitution
Amendmant) Bill, 2003
iAmendmaent of articles 81, 82, 170
and E30) mowed by Shri Arun Jaitiey,
Minister of Law and Jusiics,

Cio-

Cin tha molion
for considaration

O the mation
for adoplion of
clauses 2105

On the mation
for passing of
tha Bill as amended

4h

Efd

i

:



7. FINANCIAL BUSINESS

Subgect Date of presentation Dateis) of Discussion Time taken
1 2 * | 4
(I} RAILWAY BUDGET
H M
Budget (Faiways) for 2003-2004, 26.2.2000
4.3 2003 "Genaral Discussion
5.3, 2003 *Discussion and voting 1 04
6.3.2003 on Demands for Grants
an Account {Rallways)
Emﬂn:mhuﬂhﬁ;ﬂh 2r.2.2003 4.3.2009 *Disoussion and voling
respect of Budget (Rallways) 53,2003 o Supplementany 10 58
2002-2003. 6.3.2003 Demands for Grants
(Railways)
Dernands lor Excess Granks [Failways) 2722003
for 2000-2001 432004 *Discussion and valing
ﬁm on Damands for Excess
2003 Grants [Raibeays)
~Demands for Grants (Railways) for 28.2.2003 4 56
20038- 2004, 2142003 Discussion and woding
“Taktin up together.
ﬁ'!‘tlﬂl-i, _.‘
| e —
Subgact Date ol presentaticn Diante(s) of Discussion Time taken
1 2 3 4
i (I} GENERAL BUDGET H M
Budget (General) for 2003-2004 2B.2.2003 2 14
@6.3.2000 General Discussion 3 56
TAE003 *enaral Discussion
1032004 *Dliscussion and
*11. 32000 voding cn Demands for
Grants on Account (Genaral)
Supplernentary Demmands for Granks n 6.3.2003 0 48
respect of Budpat {General) for 7.3.2003 *Discussion and voling
2002003 *10.3.2003 on Supplementany
*11.2.2004 Demands lor Grants |Genedad)
Desmants for Excess Grants (Genesal) 6.3, 2003 :
fior 2000=-2001 *7.3.2003 "Discussion and wating
*10. 33003 o Dhesmanis for
“11.3.2003 Excass Grants (Ganaral)
Discussion and voting on Demands for
Granis of ManistryDepariment of—
(1} Labour - Z2.4.2003 4] 45
(%) External Affairs — 3.4 2003 i 0

Guilloining of tha Demands lor Grans
ol Minkstrp'Dapariments  ol—

(1) Agriculiuna

(2] Agro and FAural Indusiries

@ Genersl Discussion of fhi Ganeral Budget for the year 2003-2004 ook place on §.3.2003
*Cormibined Discussion on (i) General Discussion on Budged (General] for 2003-2004; {il) Demands for Grants on Account (Ganaral ) for 2003~
2004 (il Supplemantary Demands lor Grants (Genaral) for 2002-2003; and {iv) Demands lor Excess Grants (Ganeral] for 2000-2001 ook

placeon 7.3,2003, 10.3.2003 and 11.3.2003.



1 2

{3) Aderie Enengy \

{#) Chemicals and Fertilisors
(5 Civil Ansation

(6} Coal

(T} Minas

(8] Commerce and Indusiry

(9 Communications and information Technalogy
{10} Consumer Affairs. Food and Public Distribution
{11} Delence
i12) Developmant of North Eastem Fegion
(13) Disimmastmant
(14} Emvironment and Forests
{15) Finance and Compary AHains
{16) Food Procassing Indusiries
{17) Haalsh and Family Wellane
(18) Haavy Indusires and Public Enterprises
(19) Homa Affairs
{20) Human Aesowrce Development
{21} Information and Broadeasting
(22) Law and Justice
(23) Non-Conventional Energy Sourcas
(24) Ocean Dewelopmient
(25) Parfiamentary Affairs

(26) Personnel, Public Grievances and Pensions |

{27} Patrolewrn and Mabural Gas ,l
{26} Planning

[28) Powar

[A0} Lok Sabha

[31) Rajya Sabha

(32) Secrelanial of the Vice Preskden

(33) Aoad Transport and Highwarys

(34} Aural Developmeant

(35) Seience and Technology

[ 36) Shipping

{37) Srmall Scae Indusinies }

1788 Social Justice and Empowermant

{3) Dapartment ol Space

{40 Stalistics and Programme implementation

{41) Stesl

{42) Textiles

{43) Tourism and Culture

{44) Trikeal Abairs

{45} Uirban Development and Poverty Alaviaion

(465} Water Resources J
(47} Yotk AMairs and Spors

25.4,2003 06 o7
fat 12,11 PM)

25.4. 2003 0 o7
(& 12.11 P}



8. LEAVE OF ABSENCE

5, Mame of Member Period for which Dt sy
Na. Leave granted Leave grisntod
1. She Adhir Ranjan Chowdhury 18112002 1o 20,12, 2002
2. Late Shei Anand Mohan Biswas  #18.11.2002 to 18,12.2002
3. Smi. Prabha Aay 17.02.2003 io 13,03.2003 046,03, 2003
4, 5Shri Ambarsesh 17.02.2003 o 13.03.2003
07042003 to 10.04.2008 |
and
21.04.2003 o 09.08,2003
5. Shil Khapen Das 17.02.2003 1o O7.03.2003
8. ShriVaika 17.02.2003 1o 13,02.2003
O7.04.2003 io 10.04.2003
and
21.04.2003 10 09.05.2003 | OA,05.2008

Smt, Ganti Vijaya Kumari
Shn N.ALK. Feckdy

17.02 3003 o 13.03.2003

17022003 to 13.03.2003

0704, 2003 to 10004, 2003
and

21.04. 2000 to 06,05, 2003

#Leanm poricd was condoned as the member expired on 3 Februan: 2003,



9. MOTIONS
(i} Motions undar Rulas 191 and 343

SUMMARY
Mool notices received

Na. of mations admtted

M. ol mabions decussad

Mo, of mations remained parl-dissLssed

‘Total time taken

Z 2 3 B §



(i) Motlons under rube 388 for suspension of rules

Briel Sulbject Mam al Mambser Dratais) on which
whio Ficved mation dscussed

2 3 4

Suspansion ol clause (i} of rule B of the Shei Anant 9.4.2003
Aules of Procedune and Conduc ol Gangaram Geele

Business in Lok Sabha nsolar as it

requires that an armendment shall be within

he scopse of the Bill and relesant 1o the

subject maner of the clawse to which it

relates, inils applicaibon o Govermemenl

Amandmant Mos. 104,105, 106,107 and 108

i Bhe Elasciricaty Bill, 2001

2 Suspensson of clause (i) of rule B0 of the Shi Jaswani Sangh 04 2005

3,

Rules of Procedure and Conduct of
Business in Lok Sabha insodar as i requires
that an amendmend shall ba within the
soops of tha Bill and relewant io tha subject
rmaktar of tha clause bo which il ralates, inits
application 1o Gowerrment Armaendment
Mos 22 23 30,40, 41,43 45 and 49 o the
Finanoe Bill, 2003.

Suspension of clause (i) of rule B of tha Cir. Murli Manohar 5.5.2003
Aules of Procedurs and Conduct of Businass Joshi

in Lok Sabha nsofar as it reguires that an
amandment shall ba within the scopa of tha

__ Billand relevant to e subject matier o the

q.

clause o whicky, nelales, in s

o Govaernmant /& mendment Mo, 3 b the Infant
Milk SubsStuies, Feeding Botlles and Infan
Foods (Regulation of Production, Supply and
Disinbution) Armandrmen Bill, 2002,

Suspensaon of clauss (i) of rula 80 of the Shri Jagwant Singh 7.5.2003
Fules of Procedune and Conduct of

Busine=s in Lok Sabha insofar as it requines

thal @n amendmant shall be within e

scope of the Bill and relavant b the subjec

rrafier of the clausa o which it relates, inils

appication fo Gowsmmand Armandment Mo, 25

1o tha Fiscal Rasponsibility and Budgel

Manggesmient Bill, 2000



10. OATH OR AFFIRMATION

Sl. ||[Name of Constitutency/State ||Oath/ Language Date of Time Taken
No.|[Member Affirmation||in which Oath/
Oath/ Affirmation H-M.
Affirmation
I made
1. ||Shri Pradip Godda/Jharkhand Oath Hindi 27.02.2003 0-02
| |[Yadav
12 . PAPERS LAID ON THE TABLE
(A) By Government 1715
(B) By Private Members -Nil-
13. PETITIONS
Petitions presented by Members One
14. PRESIDENT’S ADDRESS
Date of ||Date(s) of |Members who moved and |[No. of No of Motion |[Time |[President's
Address ||discussion|[seconded amendments||amendments|(of taken||message
tabled carried thanks reported
adopted on
on
17.2.2003|[24.2.2003 ||Shri Vijay Kumar Malhotra {1020 - 3.3.2003|{12-49|7.4.2003
25.2.2003 ||Shri Suresh Prabhu
3.3.2003

19. SITTINGS OF LOK SABHA




Subject

|| Date ||

Remarks

Cancellation of sittings of Lok Sabha fixed for
Wednesday, the 16th and Thursday, the 17th April,

2003

7.4.2003

The Speaker announced in the House, that in the meeting of
Leaders of Parties held on the 7th April, 2003, it was decided
that the sittings of the house fixed for Wednesday, the 16th and
Thursday, the 17th April, 2003 might be cancelled, as there
were

no sittings had been fixed for the 11th April, 2003 (Ram
Navami),

the 14th April, 2003 (Vaisakhi and Birthday of Dr. B R.
Ambedkar)

, the 15th April, 2003 (Mahavir Jayanti) and the 18th Apirl,
2003

(Good Friday). Accordingly, the sittings fixed for Wednesday,
the

16th and Thursday, the 17th April, 2003 were cancelled.




11. OBITUARY REFERENCES

Date af Death

5l Mo, Hama of Mamber Daie o Obitwary Time iaken
Relerances H ]
1 2 3 4 5
1. Shri Anand Mohan Biswas 03.02.2003
[Sithing Member)
2 Shii 5. Murugasn [T i 17.02.2003 1] 0
(Mamber, Seventh Lok Sabha)
- 8 Redarence io the mpic and unbemaly 01 .02 2000
damise of Smi. Kalpana Chawia and
sin oiher astronauts in the Space Shuttle Columbéa.
4 Shn Bhubaneswar Bhuyan .2z )
(Mambar, Seventh Lok Sabha)
5 Dir, Mnllikmrun 24.12 2002
(Mambe, Filth to Seventh and Minth to Eleventh
Lok Sabha)
(i1 Shri Aadha Chamn Sharma 04012003 27 02,2003 0 12
{Memiber, First an Second Lok Sabha) |
T Shi Balvant Sinha Mabia 31.01.2003
(Memibar, Constituent Assambly and First Lok Sabha)
a8 Shiri Karmal Magh Jha 11.02. 2003
{Mesnibwar, Seventh Lok Sabha))
. Shri Matwarial Patel 1=022000

Thlamitsar Fith | ode Saibdha b




2

10,

11

12

13

Shri J M, Biswas

(Mambar, Fourth Lok Sabha)

Shri Gopal Dust Mengi
{Mamber, Third Lok Sabha}

FRafarence o the rage: ncident in which 24
persons wene massacred by terrorists al Madimang
‘Willage in Pulwema district of Jammu & Kashmir

Shi Sudhakar Pandey
{Mesmibsar, Fifth Lok Sabha)

Refarence o the tregic incident in which 33
persons ware killed by astremists in Tripura.

300071 2003

11.02. 2003

24003003

TR0 200

O7.05. 2003

04,03, 2003

7 04, 2003

08.05.2003

=3



15. PRIVILEGE MATTERS

Sl No. Bried Subjéct Mawrur of tha Dabe on which Tima Takan Dacizion of
Mismnibar wha maker brought H M ChalnHousea
raigad thir matter balore the House
1. CQuestion of privilage against the  Shri Ram Vilas 742003 & 00 01 Hon'ble Speaker obsared in the
Homa Minisler, Gowermmant o Paswan 24 .4, 20003 House that as the matier relaies
Gujaral for his aleged toa mamber of Gujaral Legislative
miglaading statsment o he Assambly and since one House
press aboul him. can not exercise risdicion over

tha mambars of other Housel
State Laegislateres as per well
astablished comvention, Hon'ble
Speakar refamad the matber to the
Speaker, Gujarat Legislative
Assembly for apgropriaie action
in the matier undar intimation o

hir.

2. Cuestion of privilege against Sarvashel Famijl 26.4.2003 00 02 Hon'ble Speaker chserved in the
Fum, Mayawaii, Chial Minister Lal Surman, House thal as the mafier relaies
of Uitar Pradash for having Tootani Samnj, te & member of Uttar Prasdesh
cast asparsions on the Housa Raghunath Jha, Legizlative Assambly and since
and its mambars. Ram Rabi Bind and one House can nol exercise juris-

Furnsar Akchilash diction over the members of offur
Singh, MPs HousaiState Legislaluras as per

wall astablished convantion,
Hon'ble Speaker referred the
mattar 1o the Speaker, Utlar
Pradesh Legisiative Assembly lor
appropriata action in the maller
undar intimation 1o him.




16. QUESTIONS

(I} STARRED QUESTIONS

{a) Mumber of Cuestion pul down in Tzt
Dwesion Lils for oral answer

(B} Numbar of Question orally answenad 131
(i} SHORT NOTICE QUESTIONS

Mumbar of Cuestions put down in il
Short Motice Cuestion List

{i} Numbar of Shor Motice Cuestion
orally answared
fiil  Mumber of Short Mobice Cluestion
Laid on Table of the House
LU UNSTARRED QUESTIONS
(m) Mumber of Cuastion put down in Question Lists for written answears. Ea30™

(b)) Mumber of Cusstions for which writhen answers wans laid on the Table including 7510
thosa put down for oral answers bul were nol called for answer or the Mambar
was absant

*  Including 1 Question mnsfarmed from 13.3.03 o 8.4.03 and anoiher 1 postponed from 7.3.03 1o 25.4.03
= Including 3 Quastions delated from Unstarred List of Questions.



{iv} Half-an-Hour discussion arising out of answers o guestions during the Twelfth Session ol Thirteenth Lok Sabha

21 Mo, Brial subject Mama of membars Diate of Minisiry'Deph. Tirnsr takoen
whi gat prarily in Digeussion Hrs.  biis.
tha basllal 1o raise the
Dhiscussion

Pradhan Mantn Gram Sadak Dir. Lanmirarayan 252003 Fural Denvelogmeént o a8

ojna Fandaya

Mational Livasbock Policy Shri Ramji Lal 7.6.2003 Agriculture 0 47
Sumani

Withdrawal of FCI from DR, MVMVE, 9.5 2003 Consumar Affairs, 0 20

Procurement of foodgrams Musrthi Food and Pullic

Digtributicn




17. RESOLUTIONS

(i} Resclution placed belore ihe House by the Speaker

Sulbtjsct Dabe: of Timea Minisbrg Remarks
plaing Takan Department
belone the H. i concamed
Huougs
naional santiment this House deplores the military action B.4.2003 2 1

* Refiaciing

by B coalition jorces led by the USA against a soveraign Irag. Thes
military action, with a view to changing the Government of Irag, s
umaccaptabla,

The resultant suffering of the innocan people of Insg, specially woman
and children is a matter of grave human dimension. This  action is
wiathout the specific sanction of the UN Sacurity Counc and is nat in
conformity with the UN Charter, The House, tharelore, expresses
prodound anguish and deap sympathy for the people of Irag.

This House expresses is salisfacion ai the quick response of the
Gowvemimient of India to tha LIN appeal for mmadiate humanitanian relial
o e suilleding peaphe of lrag and for the decision of the Govemmant ol
india o commel Re. 100 crore in cash and kind to the UM including
Eﬂ.ﬂﬂﬂmmﬂmmhﬂhﬂmpmww
frusts that, if required, addiional assisiance will also ba provided,

This House calls for the immediale cessation of hostilies and quick
withdrawal of coalition forces inom nag.

This House also calls upon the UND lo pratect the sovareignty of
Iragq and ensure that the re-construction of lrag is done under UM

AUSQICAS &

Extemal Affairs  Adopled
UnEnirmously

“Oniginal Resclution was in Hindl
# Membars also made submissions.



(il) Gowernment Resalution

3l Birial Subject MNama of H-'r.lmr Diade of Tirrue 1d=.|n Binigirg! Remarks
Ho. who moved mowing and Daparimant
discussion H M concenned
1. That this House approves the proposal of the  Shri Anandrao Visthaba  11.3.2003 0 18 Finance Adopted
13.3.2003

i

Government io reject the Award ghen on
12 Fabruary, 1999 by the Board of Arbsratan in
C.A. Rafarence Ma. 13 of 1982 in respect of
grant of Touwing Special Pay 1o Auwdit Staff in
Indian Audd and Acoounis Departmant in terms
of Para 21 of the scheme Tor Joint Consultative
Machinary and comgpulsary Adbitration, as tha
implemantation of the Award which invalves an
expandilune of owar R, 5,47, 16, BO0V- in payment
of arrears and a recurring expendiiure of
R, 1,36,79, 700¢- par annum sl lagd o divension
of scarce resources from development

aupenditure o ron-productive expenditure and

_h_ﬂﬂmmﬁnhmﬂuimm'
————————————————————————————— e
tmmm:

Fe |

Adsul

Subject Aniclef Hame of Diate al Time
seChion of Membar who maving and taken
ConaSution micved discisgion
Aact H M

That this House ddisapproves of Arfiche 123 ri Prabadh

the Custams Tarifl {Amandmend) gharlﬂl: T i

Ordinance, 2003 (Mo, 1 of 2003)

promulpgated by the Presidant on

M0 January, 2003

“in pursuance of sub-section (7] of Sub-section(2) Shei Jazw !

saction 8A of the Customs Tarif of Section 84 of Singh o S

Act, 1975, read with sub-section {3)  Customs Tariff

of section 7 of the said Act this Act, 1975

House hereby approves of
Notification ne. 11/2003-Cusioms
dated January 15, 2003 [G.5.R
32(E} dated January 15, 2003)
which sesks to amend the first
Schadule o the Customs Tanff Act,
1875 50 8% io enhance the rale of
customs duly appicable to goods
falling under sub-heading No.
0703.20 from 30% to 100% and
preferantial rate of duty frem 30%
o 80% in respect of impons from
prederan- Hal arsas

Remarks

Minis by

Daparimeng

Finamnge Wilhidramn
Finance Adopled

WWWMWMMHMMMMH.M



5l Briel Subject Mama of mesTibar Datejs) of moving Tima Ministry! Remarks
M 5 wha maved gnd discussion  baken Departrents
H—M
1. This House is of the opnion that  Shn Prahlad Singh 26 7.2002 G—E Agriculiune Adopled
e Government should bring Faal (Tenth Sessicn) (Exciuding
tarward a suilabis lngislation (o 29,11 2002 41 minutas
an akaughbar of cow and its 13.12.2002 taken during
progeny throughout the countey. iEleventh Session] Tanth Session
11.3.2003 and 3 hours
10.4. 2003 1 minuies
Eaken during
Elinsarith
S
2. This House urgas upon the Dir. Rawrscharndra 10,4, 2003 1—23 Hiome Aftairs WG
Giowarnment o bring forsard & Diorme
sustabie legislation 1o include
‘Santhal' language in tha Eighth
Schedule ko the Constibution.
3 This House recommends io tha Shri Ramdas 25.4,2003 2—53 (i} Sociad Justice Discussion
Ciymmimand b0 Lake vigorous Attarwale H.5.2000 and Empossar:  nof
staps for implementabon of policees mient concluded
and programmes. for Socio-aoonomic (] Tnibal AHairs




18. SHORT DURATION DISCUSSIONS

(RULE 193)
ET Bried Subject Mame of membar who  Date(s) of  Time laken l.-'linist.r;f Remarks
Mo miced discusgion Departman
concard
= 3 ke et

1. Theeai o injemational peace Shin Hamiji Lal Suman ipz200a 3 33 Extarral Alairs CHECLBSION
i o Frounting lension concluded
betwesn USA and Irag.

2. Ayodhya igsus, *Shri Mulayam Singh 272G B R Hormue Alfairs DisciEsion

Verdan concluded

4. Abocilies on dalis Shri Ramji Lal Suman 12323003 9 i Home Alfsrs Cscigshan

concluded

4 Situslion ariging out of Shwi Prabodh Panda 1332003 3 ar Sopiculiure Discugsssn mot
dimughl and other protlems concludad
buriryg taced by tha ke in
th couniry.

5. Disirneestmant of Hindustan =Shel Somnath Chatieges 8.5.2003 1 45 Digirrvastment Discussaon not
Padroleurn Conporation Limitad conciudad
and Bharat Patroleum Corponation
Lirmiesd.

6 Indo-Pak relations, =Sl Sonia Gandhi  B5.2003 2 3 Extnal Aflairs Discussion

conchucdad

“Oir bshall of Shri Rarmgi Lal Suman,

*=0n bahall of Shei Basudeb Achara,

et bhabhall SF The bdasi Shandar Aesar



SHORT DURATION DISCUSSIONS UNDER RULE 193 ON
MATTERS OF URGENT PUBLIC IMPORTANCE

SUMMARY
Mo, of nobces recaived 280
Mg, of diseussions admitied : B
Mo, of discussions hedd : i
Mo. of giscussions remained part- : )

discussed

Total emie takan i 28 Hours 11 Minules



| 20. SPEAKER/DEPUTY SPEAKER/CHAIRMAN
ﬁnnnunumlnhmburnﬂmm-nwri:ulhnl

Subject By Wham Dare

51,
N
1

b

- Wbservation regarding posiponament of Shart Tha Speaker 262 2003

Dwration Discussion funder Rule 193) on Ayeddbya
listed for 362 3003 6l 2722000 on the reques! made
by Leadars of Parties and Groups in Lok Sabha.

. Obgervation regarding felicitation to Indian Crickat The Speaker 332003

Tearn for thair oulsianding parformancs agains]
wngand and Pakistan in Warld Cup Tournamant.

Dbservation reganding laying of corespondenca Tha Speaker  6.3.2003
between Union and State Governmeant of Utar

Pradesh on the use of funds under MPLAD

Scheme.

Observation regarding adiounment of the House on~ The Spoaker  7.4.2003
Irag issume.

Announcenant ragarding decision armived af Leaders’ The Speaker  B.4.2000
Maeting hela on 74,2003 regarding cancelalion of

sittings fixed for 16 and 17 Apeil, 2003 and re-scha-

duling of time lor Private Member's Business on

10 April, 2003,

Auling on the demand for refeming & Bill o Tha [ry. Speaker 2.5 3003
the Standing Commitiee atbar its considaration
by the Housa,

- Announcamant regarding dacision armved o Leadars The Speaker  6.5.2000

Meating hald on 6.5.2003 to defer the consideration
of Constitution (Eighty-fifth Amendment) Bill, 1995 for
the time baing

Valediciory Rederence on the conclusion of Twelfh Tha Speaker 552003
Session of Thirteanth Lok Sabha.



21. STATEMENTS

(i) Statements Made/Laid by Ministers under Rule 372 During
Twelfth Session of Thirteenth Lok Sabha

5.Ma,

Biriaf Subject

Marn of Ministar

2

3

Diate

4

Time Taken

&

4.8

B"

10

1.

12
1L

Govemmani Business for
the week cormmeancing the
24.2. X003

Rally organized by
Samajwadi Party and its
Associabe Crganisations at
Lucknow on 21.2.2003
Gervemmant Business for
thia waek comemancing the
3.3.2003

Wil o Kuala Lumpur
[Malaysia) to attand Nak
Summit from 24 and 25
February, 2003,
Gavermrment Business for
this wsk commencing the
10.3.2003

Irag Situalion

Prevention of Tesronism
Act, 2003 (POTA)
Palica finng on Adivasis
Iim Ferala o tha 19
February, 2003

Siluation arising ous of fha
reported Service Acuta
Respiralory Syndreme
(SARS) casas in somae
East &sian and othar
countries

Govarnmaent Busnass for
thee waek commencing tha
2142004

Leunch of INSAT-34 Satalee

Pofako prices n tha country

Facanl vis 1o Jammu &
B shmir

Srnil. Sushma Swarag

Shri LK. Advani

Smi. Sushma Swarej

Shri Atal Biban Vajpayes

Shri Vijay Goal
Shiri Atal Bihari Vajpayee
Shrl L. K. Advani

Shri L. K. Advan|

Smit. Sushma Swamj

Smit. Bhavsanaben
Childhaka

She Satya Brata
Moockherjee
Shui At Singh

Shii Alsl Bihar Vagpayes

21.2.2000

2420000

27.2. 2000

33.2003

TA2003

12.3.2003
13.3.2003

13.3.2003

842003

1004, 2003

1004, 2003

1004, 2003
234, 2005

L=

.
5

10

10

EB

13

*Clarificaiony questions ware asked.
@ Also laid on a copy (Hindi and English warsiong) of the slatament made by Frime
Ministar at tha X1 MAK Summit and the Resalufions passed al the Summil



14, Gowernment Business for Smi Sushma Swarayj 25.4. 2000 D.
fha weak commanding tha
28,4 2003

158. Gowarnment Business for Smit. Sushma Swarsj 25,2003 a0 L]
e vk commencing e
5.5.3000

16" Aecent devalopmants Bhri Atal Bihar Vajpayes 2852003 0 09

reganding Indo-Pak
relations

i7. ﬁmh&mﬂlﬁ Shri Atal Bihari Vajpayes 852008 0 1]
ght of
Launch ehicle {(GSLV)
from Sriharikoba

188 “AnumTﬂun Report on Shri Jaswant Singh 9.5.2003 0 05
recommendations of
tha Joink Parliarmanary
Commities on Siock
barkat Scam and matbers
ralating thanato

18. Successhi launch of Shii Satya Brata 8.5.2003 L] 3
Second Test Flight of Geo  Mookharjes
Synchronous Saballite
Launch Vahicla 0-2 from
Shriharikota on 8 May,
2003

* Clarificabory questions wearnes asked.
@ Also laid a copy (Hindi and English Viersions) of tha Action Taken Report (ATR) on the
Joint Pardisrmarany Committes (JPC) Aecommandations o the House,




{ii) Matters Undar Ruls 377
Position regarding receipt of replies from Ministries cancerned during
Thirteenth Lok Sabha as on 38.6.2003

Total Kumber ol Mo, of raples Parmcantags
Mattars rezed  seni io mambers of raplies
by Ministers sentio
and copias mermbars
endorged by by the
Lok Sabha Minigters
Sacrelarial
First Sassion AR 43 8958
(20.10.1989 fo 26.10,1599)
Second Sassion 174 138 8.3
(28011, 15549 10 23,12, 1590)
Third Session Z25 164 T1.56
2322000 0 17.5.2000)
Fouwrth Session 163 125 TE.BD
124.7 200010 25.6.2000)
Fifth Session 1648 151 Bl.32
120,11, 3000 to 22, 1.2 2000)
Sixth Sasskon 249 198 To.52
(1812, 2001 to 27.4.2001)
Sevenih Session &7 23 7320
(23,07 3001 1o 31,08 3001 )
Esghith Session 148 108 7365
(19112001 10 18, 122001 )
Minth Session 34 243 Tr.ae
(25.02.2002 10 17.05.2002)
Tenth Sassion 123 " 7398
[15.07 2002 to 12.08,2002)
Elervarith Session 27 186 TB.4B
(1B.11, 2002 bo 20,12, 2002)
Teallth Sassion b ¥ | 168 45.04

(17.02.2003 to 09,05 2003)



[iii} Staterment showing the lme spent on dizsordarty scenasinterruptions in the
House during twelfth Session of Thirteenih Lok Sabha

Crate

Tima spent on Time lost dua 1o Remarks

Intarruptions
H. M.

Adjoumnmernt of
the House
fodlowing
wbarrapiions
H. M

kL 4

8.2, 2003

20.2.2003

24.2 2003

25220003

26.2.2003

4.3.2003%

£.2.2003

B.3.003

ra200a

10.3.2003

11.3.2003

10.4. 2008

o 10

- Inlerruptions started at 11.01 A M. and
continued uplo 11.37 A M.

— Intesruplions started at 11 A.M. and
corlirmed upio 1110 A,

— Intarruptions startad at 11 AN and
conlinuad wplo 1110 A,

— Intarruptions started at 11 A.M. and
condinued upba 11.06 A M.

— Interruplions started &t 11 AM, and
coninued upta 11.52 A M, Inberruption
agan started al 14 .57 PM. and continuad
upta 15.06 PAL.

- Inlesruplions staried & 11.03 4 M. and
contimsad upio 11.14 A M. Intermuptions apain
started &l 11.20 AM. and continued upla
11.28 A M.

0 15 Intarrspions started at 11 &M, and
confinued upto 1105 A M, interruplions ri
started af 11.25 A.M. and conlinuad mﬁlﬂ
11.33 AL At 11.33 AML Lok Sabha
adjournesd for 15 mits. to meaet at 11,48 A M.

0 20 Imeruptions staned at 11 AM, and continued
upto 11.40 AM. Interuptions again siarted at
14.02 FM. and confinued upto 14.25 PM,
Lok Sabha adipurned at 1425 PAL to meat
again at 14,45 PM.
- Inbarrupbions starbed at. 11 A, M. and
continued uplo 11.25 AM.

— Intarruptions starbed at 11 AM. and conlineed
upbe 11.05 A ML

— Inbarmuptions starbed at 16.50 M. and
condinued upbo 18,03 PM. Due io i
Lok Sabha adjourned ai 18.03 PM, for the day.

- Infermuptions started af 11 A& and confinued
upto 11,12 & 4.



4

21.4.2003

23.4,2003

2442003

25.4.2003

3004 2000

2.5.2003

5.5.2003

6.5.2003

9.5.2003

15

25

i1

11

18

3 45

Intarruplions started at 11 A.M. and cortinued
upho 11.53 A ML

Interruptions started a1 11 A M. and continued
upte 11,15 AM

Imermuplions stared at 11 A M. and continued
upta 11.10 AM. Interruplions started af
1.07 PM. Due fo interruplions Lok Sabha
adjourned at 1.08 P.M. to masatl ai 2 PM.
Intarmupbons again stared at 2 PM. and conlinued
uplo 214 PM. Bill introduced and matiens urdar
ruba 377 lakd on the Table. A1 2,15 PM. Lok Sabha
adjourmied for The day.

Inbarrupticns siared &l 11 &M, and continued
upho 11.0<4 A M.

Intarruptions slarbed at 11 A M, and continued
ugpbo 11,07 AL

Intarruptions started at 11 A M. and continued
upte 11,05 A M

Inerruptions started at 11 A M. and cantinued
uplo 11.23 A M.

Infesruptions staried at 11 AM. and continued
upto 11.03 A M. ImMeruplions again started at
1145 A.M. and conlineed upio 11.53 A M. Dus
fo interruptions, Lok Sabha adjourned ai
11.53 AM. o maad at 2 PM,

Interruplions started at 11 & M. and continued
upio 11.19 A,

Takal

0

5 2r

Time caleulated on tha basts of normal Sme af the house L. from 11 & M. 10 1 BM, and
ZPM.WEFPM.



Mmmmmmmmmammmmm up of
the listed business and the time taken thereon during Twalfth Session of

Lok Sabha

Cade Musmibar af Number of Membars who Tirmea Takesn

matiars ratsed spokie H 1]
1722003 il il Ial
18.2.2000 18 26 0 L
1922000 25 7 o ]
2022003 12 27 1 17
21.2.2003 17 25 1 |
24.2.2003 5 15 i 57
25.2.2003 B 11 i} 54
26.2 2003 il Nl i
arz20ia 14 17 o ag
2B.2.2003 Ml il Bl
333003 8 22 v} 56
433003 T 11 0 Za
53,2003 1 4 0 24
63,2003 3 & 1] 4
7.3.2003 4 20 1 10
1033003 6 g i} 36
11.3.2003 4 18 1 00
1232003 1 | 0 05
13.3.200a 4] 13 0 50
T4 2000 1 16 1 20
B4 2003 1 ] L] 4
§.4.2004 2 26 1] 55
10,4, 2003 5 20 i} L]
21.4.2003 1 16 1 00
22 4 2003 2 5 i) 26
234 2003 (4 19 1 10
24,4 20080 1 19 i} 41
25,4 2003 13 13 0 a2
2B.4.2008 14 18 ] 58
20,4 2003 7 11 L] 36
0.4, 2003 (1] Ml Mil
252004 12 19 L1 45
55,2003 14 21 1 o2
6.5.2003 1 g 1} 42
7.5.2003 L3 18 0 41
A.6.2003 4 a 0 1)
B8.5.2003 12 17 u] a2
Tolal 255 516 - a1




22. STATEMENT SHOWING TIME TAKEN ON VARIOUS
KINDS OF BUSINESS TRANSACTED DURING THE
TWELFTH SESSION OF THIRTEENTH LOK SABHA

Businass Tirue taken Percantage of the
fotal time takan
1 2 a
H M
ADVOURNMENT MOTION & 16 280
BILLS
(4) Govesnimant Bills 8 08 23.33
() Private Mambers Billg 4 52 1.61
BUDGETS—
(a) Pailway Budget 16 58 7.08
{b) Genaral 2 55 12.43
CALLING ATTENTION NOTICES 6 a4 2.80
DISCUSSIONS—
(@) Hait-an-Hour Discussions (Rule 58) 1 54 0.g
(b} Shar Duration Discussions (Fuls 193) B N 1212
MATTERS OF URGENT PUBLIC IMPORTANCE 28 a0 1087
RAISED AFTER THE QUESTION HOUR
MATTERS UNDER FLILE 377 5 42 2.ar
MOTIONS—
Motions undar Fule 388 0 15 010
PRESIDENTS ADDRESS 12 48 5.33
CUESTIONS 27 08 1125
RESOLUTIONS—
18} Resolutions placed bafore the House by the
Spankar 2 1 o
(b} Govarnment Fasolulions 0 18 0.12
{£) Sasluiony Resslulions D 06 03
(d) Private Memibars' & 38 276
STATEMENTS (RLILE 372} 2 43 1.13
OTHER MATTERS such as Oath or Aflirmasion,
Paper Laid on ihe Table, Obituary Raferances, 6 14 258
Questions of Privilages, Peints or Ordar.
Personngl Explanations et
TOTAL 240 42 100.00
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